LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS

Friday, 10 March 2017 / 19 Phalguna, 1938 (Saka)
2.00 PM

1. Special Mention (Rule-280) :-
The following Members to raise matters under Rule-280 with the permission of the Chair :-

1. Shri Somnath Bharti 6. Shri Vijender Garg
2. Shri Vijender Gupta 7. Shri Gulab Singh

3. Shri Som Dutt 8. Shri Adarsh Shastri
4. Smt. Sarita Singh 9. Shri Girish Soni

S. Ms. Alka Lamba 10. Shri Sandeep Kumar

2. Papers to be laid on the Table:-

Shri Manish Sisodia, Hon’ble Deputy Chief Minister to lay copies of the following on
the Table of the House:

[.  Appropriation Accounts for the year 2015-16 (Hindi and English versions).

II. Finance Accounts for the year 2015-16 (Hindi and English versions).
III. Following Reports of the Comptroller & Auditor General of India :-

a. Report No. 03 of 2016 on Social Sector (Non Public Sector Undertaking) for the
year ended 31st March, 2016 (Hindi and English versions).

b. Report No. 01 of 2017-Social General and Economic Sectors (Non-Public Sector
undertakings) (Hindi and English versions).

c. Report No. 05 of 2016-Revenue and Social & Economic Sectors (PSUs) (Hindi
and English versions).

d. Report No. 04 of 2016-State Finances (Hindi and English versions).

3. Discussion on Annual Budget (2017-18) to continue:-
Discussion on Annual Budget (2017-18) presented by Shri Manish Sisodia, Hon’ble
Deputy Chief Minister on 08 March 2017 to continue.

4. Demands for Grants for the financial year 2017-18: -
Consideration and passing of the Demands for Grants for the year 2017-18 presented by
Shri Manish Sisodia, Hon’ble Deputy Chief Minister.

5. Appropriation (No.2) Bill 2017:- Shri Manish Sisodia, Hon’ble Deputy Chief Minister to
introduce the ‘Appropriation (No.2) Bill 2017’ (Bill No. 02 of 2017) with the leave of the
House.

Hon’ble Deputy Chief Minister also to move that the Bill be considered and passed.

Delhi Prasanna Kumar Suryadevara
10 March 2017 Secretary
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